FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
VAMSEE TEJA MODERN RICE MILL PRIVATE LIMITED

Sr.| PARTICULARS DETAILS

No

1 | Name of corporate debtor Vamsee Teja Modern Rice Mill Private Limited

2 | Date of incorporation of corporate debtor 16th April 2012

3 | Authority under which corporate debtor is Registrar of Companies — Vijayawada,
incorporated /registered South East Region

4 | Corporate Identity No. / Limited Liability U15122AP2012PTC080350

Identification No. of corporate debtor

5 | Address of the registered office and principal Registered Office:

office (if any) of corporate debtor D.NO.3-249, Koderu-Tadepalligudem State Highway,
Alamuru, Penumantra Mandal, Andhra Pradesh,
India - 534126
Date of closure of Insolvency Resolution Process | 11TH February, 2026
Liquidation commencement date of 11-02-2026 (date of pronouncement of order by NCLT,
corporate debtor Amaravati) Copy of order received on 19-02-2026.
8 | Name and registration number of the insolvency | CA. Kambhammettu Sri Vamsi
professional acting as liquidator IBBI/IPA-001/IP-P00664/2017-2018/11141
AFA Valid till: 30/06/2027
9 | Address and e-mail of the liquidator, as Address: Plot No. A-85, Flat No. DX-4, Sri Varasiddhi
registered with the Board Nivas, Road No. 11, Opposite Sai Baba Temple, Jubliee

Hills, Hyderabad, Telangana ,500033.
Email: casrivamsi@gmail.com

10| Address and e-mail to be used for Address: Plot No. 645, Unit #A3, 1st Floor,
correspondence with the liquidator Vaishnavi@36, Road No. 36, Jubilee Hills,
Hyderabad - 500 033.

Email: ip.vamseetejaricemill@gmail.com

Last date for submission of claims 13-03-2026 i.e. 30 days from the Liquidation
Commencement date

1

—

Notice is hereby given that the National Company Law Tribunal, Amaravati Bench has ordered the
commencement of liquidation of Vamsee Teja Modern Rice Mill Private Limited on 11-02-2026 under
section 33 of the Code.

The stakeholders of Vamsee Teja Modern Rice Mill Private Limited are hereby called upon to submit their
claims with proof on or before 13-03-2026, to the liquidator at the address mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Sd/-

Mr. Kambhammettu Sri Vamsi

Liquidator of Vamsee Teja Modern Rice Mill Private Limited

Date: 21-02-2026 IBBI/IPA-001/IP-P00664/2017-2018/11141
Place: Hyderabad AFA Valid till: 30/06/2027

Digitally signed by SRINIVASA
SRINIVASA SUBBARAYA SRI VAMSI
SUBBARAYA SRl VAMSI KAMBHAMMETTU

KAMBHAMMETTU Date: 2026.02.21 16:18:26
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